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l(euusl't( o Chhatlisgarh
ha would b boen
nior enough to be part of
HC eallegium, and
0 recommend” his
from MF HE o Allahabad HC.
wheere: he would not be in ik

Stivejudee cobiegium Ll by
ar—edl B R Gavai s spelled oul

posting on govt objection

Pilot's dad
moves SC for
independent

Al crash probe
Smeos Bbneraar, the
piiat In comma

7L lhas  approa
Supreme Courl, se

ges judge

seyveral recomumendations by
thecollagum, com prising CJI
and four most senjor judaes,
fiow transfers have been sel
tively put in cold storage by
sove without asskgning any
reason, Surprisingly, the 3¢
throush G

sthe reason - Unjon govt s ob-
Sjection for changirg the Thisineidont b
-lrhnblar dastination of Mad- o fore the incressing |
hyn Pradesh HC's Justice  influence of Coentme |
1 Sreedharan from which b the past has 8 Iransfers,

_Chbabiisgarh FC o Alkadie
E=dnc,
“Twn menths ago, the colle-

=il or Lo delayed |
ing cffect to three
Judgs SC collogium do

mclcpmd(,m investi
n by o penel of
atviation exparts haadsd
by a retired apex court
|uitge that tal Iio ac-
count all pussible cuses
that could beve Led to the
June 12 erash that lilled

has not moede sttompts to
five effect 0 is recom-

mendatinns periaining to

This tiss lefl the
Judges, whoze tronsfers
have boon recommonced

um had uploaded 8 state
© mentonits Aug -t mestings
at resnlted in recommend:
o -t Cenbre fransfia M judses

cigione  recor g ap-
pointments of several persons
a5 HEC fudges, inthe iy
{ransfers, SC Lo
ments bod given primoey 1o
thecollogluminmsttorsof ap-
Inmrm@m and transfecs of
HC -

=
Ely  recommen-
datlons of the sane fve-niem-
ber collegium for appoin

ment af §C judges have been
noiifiod with oxtrome expedi-
tion. sematimes in 48 hours.
by gt in the past. However,

-Lng 1 llbre:uednumMFH(,w
Fa—=Chbattisgarh 1
On Oct 14, th& ollegium
“stotement said it nwud.ud o
=_=govi’s requiest for recansiders-
“ St of Jstice Sresdharan’s

by theo nat given
effect, in a piquant situation
— whether to take up chses
(bl require detailed bhearing
ortowind i work,

A similar incident toolk
plaze pight vearssga Then 5-1
collegium led by meumbent

peopla

The pled filed jointly by
Pushkara Sshbarwal (91
il Pederation of Indian
Pilots led that pre-
liminary preto into the :
eragh was  “profoundly
flawed”, saving the team
was predominantly (oens
g o ke pliuts whoeold
no longer defend thenr
selves,

The ploa olua. 'Tho

wha during his stint ot Guja-
rot HC hod ordored o probe i

{ an inguiry by the control
i spency a8 8 last resort inan

Ordering CBI probe should be
not routine: SC-

' Sets Aside HC Direction For Inquiry Into UP Recruitment ‘Irregularities’

the last resort,

Etimesalindia.com

New Delhi: Cau
courts, and against
routinely  ordering  CEI
probes. Supreme Cour:
Thurschay saied courts should
invole their power to direct

Boning high

exreptional situation.

A bench of JJust ll" K
Mafieshwariar shi-
noi set asidc{\Lulmlqu hish

The = t ponwers to d i at b
eourt'sorder direeting a CEL - anarcised sparingly, caulisusly and in exceptional sitatiors, SC said
robe into slleped irregular-
ities in the reernitment proc-
essfor U leglstat vecoaneil
stalf, sarlng the onder was
passed by HO on 1he basis of
some doubt ardd assamp
tions, The boneh also ro-

- undar
if the
(.Ull:sl]l‘lllvll Theexerclse of
perent powers odirec COL
to inrestipnte must be ecxer

cancerned must be satisfied
that the material placed pri
g facle discloses comnis:
sion of offences and necessi-
totes 0 CBI investipation to
omBueth r

(\nﬂ!lll‘ll;m‘l o

thee Maleshwarl, hwough

an interim arder on Monday, =
haddu\.ﬂod(].\ilvn'nbclh" e

Earur stampedo case, :

Cantioning apainst bur- -
deningacentral agency with = g
matkers that do nol satisty =4

the threshoki ul © =
3

sure of last -‘3
anhywhen heconstitutional 2
court is convineed that the =
integrity of the provess hos =8
boen compromised or has
reazons o belipvathatit may =
geteompromisad toa degres =77

it shakes (he consclence
of courts or public faith i
thejustice delivery system.

i
andonly inexcaptional situs-

o the Ishrat Jahan case, to
Bombay HC.

current

examine, or rule ool oile
er more plausible techni
cal opd proceduml foc
tors... The petitioners am-

TENDER NOTICE

1] Tendir Notics s, E-R-T-95-25.26 |
ivect ion
selective disdosure, sspe
cially ogninst erow whe

Kama of Work:- Execscn of Zora
warke for white washing, cokour
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[wanshing. naieting, witer supply. Mo cannet  defond  tham-
work and clvi works Including selves, impedes rootease
sl diseovery.." T

calany of St&f quaniers and sanice
bublcieg under the jsrzdiction of .

i farred the
! highcourt forarehearing

: sottled. It imposes a signifi-

+ ervise of this extranrdinary

back totha toatair and impertial mvesti-
Eation, arwhers te comples:
Ievsoalear nat wlram iea:
tioo of such allegations de-
mionds expertise of central
agency” bosaid,

The bench said while
there was no inflexible g
eline 1o decide when such
power shauld be exercised
courts muy de it when a cose
had pational or internation-
al ramifications. Interest-
ingly, A bench headed by Jus-

tims,” Justice Maheshward,
wha permed the Judgeent e
the bench. said.

“This court has consis
tonily cavtionedthnt o CBl -
vestigation should not be di-
rected as a matter of routine
or meely because o party
casts cerlain aspersions o
harboursa subjective lnch of
confidance intho stote police,
It poes withoutearing that for
" kinzthismw;nmecmrr

T I wetl settled that di-
rections for  CDL impuiry
should not be ordered by the
high courte or this court ina
routine manner. The juris-
pridence, a3 developed by
his  court rosgh juide-
pentsgua thedirestion an
investigation by CBI is well

cant salfrestraint on the ex-

"Buch F cir-
cumstances mEy  typicall
arize wnen the marerial
brought In notice of the
court prima Gcie puint o
words spatemic failure, the
imolvement of high-rank
ing etate officials or politi-
cally inflizential persons, o
when the local pallees con-
duct itsell cnebesa neasona-
ble doubt in the mindsof the
citizonry regarding thei
ability to conduct a neutral
probe” thabaneh sair
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JIT, which
BE00 ember ki
i, s o st i

POINTE TiaEs NEWS NETWonK

Kew Delhi:  Suprems
Court Thursdoy dismisscd
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lenging a I‘uan cuurt arder

R upa dedic
ied vertical for communi
: TRy

roneept toslectnonics, medi-
eines, jewellery and more
Bat the Jdain drive
the only example of G
RTO:dIuhumleJwllxueulelwf s prouprbuying genius
prices  The Bhorwad community

|Ca ) Raipur o rafar! dewniad

Ierster coesrmentwhicn s it pe | | S0IMINS into an art form

wur it weew, enappingupa glaaming feat
. O, Engineer- of Audt, EMW, Mercedes snd
7 SECR, Rapur| | LZothes lopbrandsa

iz gl squevsing vt dis-
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clasges in

traditionally estils herdors

counts worth more then Hs took the same idea off:

NATIONAL INSTITUTE OF AYURVEDA
Deered To Be Univeralty

{Minietry of AVUSH, Govt, of Indis)
.Ina:w:rﬁrthalu Amer Road, Jaipur- 302003 (Rojasthan)
Website: www.niznicin
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21 erema. AlLIES cars mdled  Toad. Irr:'al by
out peceEntly un Tader s selfmpln-
nationwide dreive initiated  ment camps Bhirwad .’\be:mhuf.]u:slut:s'\lk—
t)‘ Join Internotional Trode  Yova Smgathan Gujarat e ram Noth and Sandeep
Organization (JITO) contly placed 121 pooled or

Prices ranged between
s 6 lakh and RS
with Gularatis foeming o
ume chunk of thebuyers,

" Conxmt

dersfor JICBmachines, negn-
Hatmp an swrage discount
of R&A.01ak0 per unit—at
lalsaving of R4 cruee.

“¥ou may
oniinue Wit your eec.
tivna, The weder shall not

ity buying “Our campaign helps | affect the 1IC in deciding
givesus thopowortobargain - youth  start  their  own 5"
harder with brande. Brandz  venfures,” said Dilip Bhar it said while dismissing

heretit from assured wal-
Wmes and Inwer markeing
oosis, white members get
massive savings,” said T
manshu Shah, viec chair-
manof JITOApex.

“In this drive alene,
mambers honght cars worth

wad, presidentof thanrpani
satan.  “Those  without
stiongeeed i scores golJCBs
dl!tiUH.M n payimneni, based
PAN and Aadhaar
ticn —with the com
standing guarantes

thapetition.

On Oct 9, HC saia -
crease In OBC  gusa
appeared o violate Hwddt
limit set for reservations
by SC and stayed the govt
order. It had said the

Tor vepayment.”

sscs T'gana

on 42% OBC quota

wapny

a4

st HC stay

33

el

Post against T'gana

=
CM:SC stays orderto -
arrest 2 scribes onhail _s
uprame court on =
Thursday stayeda S m
Telmaana HCorder that o™
allowed stetepalicetotake
intocustedy trojoumalists, = o
dezpite hail heing granted o =0y
themin a casereiated toan -
objectionablesaciaimadia - =
pastaalnst chief minkters =o)

Revanth Reddy, Senior
achocate Siddharth Dave,
appearing forthe women,
submitted that taking a
personinto pol ke custdy
aftergrantof ball was not
permissible,

local bedy eleotions cou
proceed  without imple-
menting  the proposed
aqunta hike,

Telangana bad passed
three govi orders —omeon
provision of 42% reserv
tion to OBC inlocal bodies,
and two on gnidelines,

Regd. Office : FSEB Head Ofice, Tha Mall Fatiala 147001,
Garporats dentity Humber LH40109PB20105G5003643
Wobsito 1 www.| Lin tact Mo. GB4§1-18774|
Terdar Enguiry Mo, MOP-261/2026.26/PH | Dated: 17.10.2025

EfMatering, PSPCL, C-3, ShaktiVihar, PEPCL, Patialainviies
E-tender for prm:umru:m r.\f 553D no. cubicle {SMC Bcu(} for
housing LTA wire, CT
and 3 no, epaty raoln canl fing type CTs. For detabed NIT &

Lucknow: Allahabad HC's
Tk henchhas pulled up
UT ol over what if called a
“flood"” of false coses indor
the law agoinst cow slacgh-
teny strescing that transport-
ing eattle within he state

Eajasthan, bids for v # HRM
warrics of estimated velue IR 293,57 Lkt are mvite! o interested bickiers 1t
00390 P o 7-10-2029, Oer purtiules of T by be wsted on e
procerement portal (hitps:/feproc.rajasih in or

Tender please refar 1o hitpezieproc punjab_gov.in
from 17.10.2025 (11 OCIAMm'msnin,‘L

Nmu Corrigendum and amendments, if any, will be pubkshed

puriab govin

TImONT NACTIme.

Aing esnl b plings, the
wart siil even prepaing to
slnughtercattle wos not puni

Butpair/sppp.rajasthan goving) of the state and deparbment website
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[FORM A
PUBIJ_LG IANINDUNE_EJI;EN'I' o
[Uneer
Insoivency Resolition Process o Comomie Fersnas) Regulstions. 2016]
FOR THE ATTENTION OF THE CREDITORS OF
BHILAI JAYPEE GEMENT LIMITED

HNIWW

URR: WL
[25/1350

ACE & PAWCDC,
13 Parishag, Bikaner

ehable under UP Provention
af Cowr Stanghter Act. 1955
Justiees Abdal Mo and Al
Claudiary souhl gove re

TR, O

W TIRUMALA TIRUPATI DEVASTHANAMS:TIRUPATI
MARKETING DkPlREMEN

The Municipal Corporstion, Chandigarh [MCC) invitee
Expresaiona of Interazt [EQT) from interestad Public Soctor
Underaking (P3Us) Government Agences, or Reputed

Firms/ O ‘having relavant experience in handiing,

The detsled information regarding EC4 s available from
official website of MCC al MioWmcshandigarh.gov.in,
The last date for submission of E01 is lalesl by 2810 2025
UpEa 12,00 Hrs. in M.C. Offica Sactor-17, Chanaigarh,

EEREFURRMEHT. sponse on steps o ouch mob
e Tedan are vied o :mmnsmmmu[mmm:mmcmmw 29y i - vy
vigenoe and vigilantizm lin
MUNICIPAL CORPORATION CHANDIGARH [frmstssmrtmmirmie ittt o topit it i e R e gyt
2 ression of Interest (EOI T nu":"a’”m"“"'.;";.'a"m“";g 20500 P i) B oo The fudges issue the or
Exp (EOI) ich 4oken 2 o 1z the ik sbm BF oo Srimminerg e | T Ot S Witk hearing a
For Disposal of Mixed Waste inC g 5 St Hsny pet e ke Dy Tl Yailay

IO 205 PHE SEC A,

He 258 Buin: 7902005y of Pratapgarh, whe allegsd

GOVERNMENT OF MAHARASHTRA
Executive Engineer
P. W. Division Mo. 1 Nagpur
INVITATION FOR TENDERS
e-mail divinagpur.ee@mahapwd.com
E-Tender Notice No 70/2025-26
Oriina tendars in B-1 Farm are Invilee by the Exscutun Enginear, Punlie Works Division No.

Execulive Engineer (SWM) | |1, Maapur for ths fallowrg work from swpenienced Coatractor. [ is nol nacessary that the
AFL Vi Muniginal Cerperabon Chandigar | | Contractor should be registered with PWLD. The name of work, estimated cost, fima limit for
[ |Tn.- Rapur— ?;u“ﬁ i i ¥ ” . i
Emai : rema lLgom SOUTH EAST CENTR RAILWAY SA. Nama of Wark Estimated coet [Cost of Blank|  Time limit in
m—| ldnu-drndlu:l\ndw | e, 12, 3u o, Sy Piusa, Pand, ew. | Mo, (R, In lakh) | Tender Farm | Tender (Calendar
wmwmww b ity hew Mjl;:n lnr Agenn, No.P-F 1 Data- 1010, § Mantha]
- 1 MNOTIFICATION 1 |Constructon And Widzning Of 108729 EET 12 Monthe

of o, . v e ()|t g can
nummwmz
syl

TS HTTHA Bl Aegicin

Short of Retired

Rallway Gazetted OH|cers
South East Caniral Railway invited applications fram willing
ralited raliway pificers for re-engagemont as Gonsaitant in

|| o o e gt (3 Appa

i i Fefaby ghvon Pt Hole Bafonl Compary Law TTborad, Gt Bench i orvome 0
Al W‘E CEMINT LITED|

ol services on fxed manihly remuneration sasis
in the following department for a period of 01 year in terms’
of Rallway Baara's laftar No. 2024/E{GR )AL, dated-
29,08 2024 and deted-08 112024

= 81l No. | Departrent. Vecancien |
~pmtone mmm' 1 Paisonael [

Ma 1
i 2 Signal & taiesom @

05

- Ao i ookngny 0 ) 65 5 bl sgansi 8 17 N 2. 6l e 5 haee |
|

S
Ashatech Khamaal
NHWR!WMIM Pralessonal of Blidal dappee Cenert Limted

n,n Il_' |umo§-nm||9n-ammnmm“|m|

||'| o v'||'|-'|||'|||"||'|- et ||n |-|r' T 1
R

Auathari;
—|-||“"n|. i
Oem 1

For more ceiels Le, elgibility, quatificaions, age. experience,
Terma of reforences nad other lerms and conditions mey pleaze
Ing in io SECR weksito httpzlsecrindianraiiways.gov.in. The
Iast dats of submission of application is 18:00 hrs of
2r.nzean.
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4 Souwth E.
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ast Central

Cattle transport not crime, says
HC, pulls up UP for false cases

- the lmw Such cascs wasto pe

e harassment after a ve.

cows. ‘ndm'snxlhchndmm
tention of slaughiorng the
cattle avd that his driver was
merely ferrying them from
Amethil 0 Prampearh. The
Deeh Rind e animals
were peither injured  nor
Tsilled,

Ordering thet nocosrcive
actinn be taken against Ya.
ok HO navert e less allowed
e LavestIgieion o centinue
anddireciedbim fomoperaie
with palice. "The motiercan —
not be woated fo be s sim
ple.” the bench said, adding
that the coar was “delugad

basl on FIRs
1 ad right”

18

16

e e T i
17

pia
i|5

14

13

nder

iho

itivnors’ mancy  and
court’stime, it said
The court direeted
principal seereary fhomes
andl the siate DGP o e all: =
chwits on stegs beiny taken o
curbmisuseof the low

11

‘Strict action
against child
exploitation’

Hytlerstd poll-

Welibag Road, Gandhi Putals)

FReshmbagh  Chosk |

Tusibagh In Taluka Magpur

and Distriet Nagpur (Ramjl)

Fahewan Hoad Siretch]

1. Detalad tencer notice can ba sean on webeile hitpa:/mahatanders govin, hifpe:fmahapwd.
jain

2, Datwilad tancor notice can be sean on the Netica Baard in the office of the undarsigned.

3. Right iz rozanvad to reject any or all endara without asasigning any reason thersef.

4. In this Terdar Nollze, Tender downloading, Tender opening ets infarmation avallable on web

e comimisaloner VI Safja
o Thursday warned that the =
Frotection of Children from = Y
Saxual Offences Act and theJu- =
venile Fustios Act would be in-
wniked against those ecphoitin
TIHIWHS 10 eTeate lewd rontent
o0 sedal medis: Cing recent

| examples, besaid smccontent
ereators upleaded anch vidoos
for views. which were remored
=000 affere e wArning.

site. “ThEpolice w1 ke acton =<7
5. The bidder shall submit the hard copy of tendar document {Techrical and finanaial Envelope) | | :::;;]'_‘ L?jh“ﬁﬁ‘iﬁ'ﬁﬁ'—[‘;“
haledjed envelope within 3 days from last date of submizsion at the offica of tender apening gistered against offenders whe —ed
aulhority _— " n : engage insimilr nets,” ho =~
& Past Crilerien will be for the said constuction work. i, g the publis to peport =
OW. Mo 11802 di. 15.10.2028 steh cantt via local pelice,
o | Dieipiine 180, o the Nt
Executiva Enginsar Cyber CrimeTortal, in
DGIPR/2025-2026/3308 PW_Da.No-1, Negruwe | |
i VARLALS Ak R b L) U el B WA S SR s 219 T T
17 18 19 20 21 22 23 24 25 26 27 =8 30 31 32 33



PO 18-10-202%: BhopalUpcount®i: 1U: eshilaguptd 10-17-2025 20:43

EE &
Ll sl

3

Oi.‘ 6 8 lE

93 9

T B & 1’
il il ik

e & @
st dsidvaistiilsniabisanb it b

ai gl

*l EL

] ol L3
badiiduisdunds

B L 8 g T E - i

wag

MTIMEUF INDI.& DELHI.’EH
g ﬂTLIRDﬂ\" DCTOBER 18, 2025

OP.QL)GW.h LK)M&B&LPUR

TIMES

NATION

- Ordering CBI probe should be

w=

the last resort, not routine: SC

»-=Sets Aside HC Direction For Inquiry Into UP Recruitment ‘Irregularities’

= ]
o= @tmescfindiacom
=Now Dolhi: Cauticning high
—=courts, and itself, agminst
Zroutinely  emlering  CBI
—probes, Supreme Court on
Mhwrsday said cowrtsshould
simvale their power to dircect
<an inquiry By the central

o

. -Maheshwar
S=noi setaside Allahabad high
court’s ordecdirecting s CBI
obe into allegad s lare
Z=ities in the recruitmaent proe-
s for L legislative councl|

Ssiall, saylog the order was
=il by HCon the besis of

“some doubt and ssung

“tions. The bwch nlso e
=4_—ferrad the matier back to the

.
=should not be ordered by the
=high courts or thiseouri in o
= _=Pouting manner The juris-
W Srndence, a5 develoged by
=this coart  theough  Jodg-

o _—ments g the direction ol an
& Cinvestigation by CBL is well
Zsottled. It imposes a signifi-
=cant self-restrsint on the ex-
reise of this exiraondinary

The excmaenhrumcmmm lu:hm-l GBI o Fresticite it be

cautiously and B

Articlezzaal the
Lnus!lullluu Theeserciseol
mnberenl powers todirect CBE
fo mvestignte noust be exer
wisod sparingly, eautiously

Lot Malhest
an interim order vn Mondagy,
haxd directed CBI 1o probe the
Korarstampede coss,
Cantioning againet bur-
dening a sentral spency with
matters (hat do oot satisly
the threshold of st
ticnal cna, 5C Anor

drl, trough

Akon to Travis Scott! Treat in store for Delhi

i CM Unveils Plans
To Turn Delhiinto
‘Creative Capital

AlokKNMishra [Tus

New Bethi: The city will
Lot 340 101
evenisona 'y
the next Bldoys os it prars up
to position itsell as the co-
untry's “orestive ecapitad”
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some of the major
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Travis Sentt, Krishna Das,
AP Chilien, Zakir Khan
Armaan Malik, Jonita
Gandhi, Anubitay Singh

DILLI UTSAV 2025: 80 DAYS OF
ART, BEATS AND CULTURE
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i Ehroy

Pilot’s dad
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‘Next green cracker

version

emissions by 50%’
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sinnsrednesd?

Currently green fMecrck:
erd in e mathe o tboscthal
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“vinlenee and vigileatism lin:
= Zhodd tn eow profiection groipe.
# TS fssted the or
ey on Oct Swhile hearkng a
N petition filed by Rabul Ya
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against HC stay
on 42% OBC quota

Post against T'gana
CM: SC stays order to
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qﬁaﬂﬁ@wﬁm Bank
£l i
Regiona Office - Russell Chowk, Napler Town, Jakaipur - 462001
NOTICE FOR APPOINTMENT OF PROJECT ARCHITECT/CONSULTANT
FOR PROPOSED INTERICR FURNISHING, ELECTRICAL,
AC, CHAIRS, INSTALLATION OF SOLAR PANEL & LAN CABLES,

BRANDING WORK AT JOA SCHEME 6/14, PLOT 0. 12 & 13,
VIAY NAGAR, .MMLI‘I.H [MF)
Union Bank of India Invites

format for| =

and Pr i fee bid from eligibly) =
ﬂn’:Mtecta."mhlne:tml firms based from Madhya Pradesh
State with Registered Office in Jabalpur ior apgaintment as
Froject Architect for Inferior Furnishing, Eiecirical, AC, Chairs,| -
Instakation of Solar Paned & LAN Gables, Srendng work at
biank’s G+ 3 fiooe building property at JOA Scheme 514, Pt =
MNo. 12 & 13, Vijay Nagar, Jabalpur, The approimate built up area
to be furnished is 3500 Gg. fi. The application forms are also)
available on bank’s website at www.anlonbankefindia.co.in and| -
WWTW_epracure gou in =
Thalast date of submigsion of applicationis 07.11.2025 3117:00| =
hours, z
Daie : 1890/2023

NORTH CENTRAL RAILWAY
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for mannfocturing approvl
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‘more than 1400 registered
mAnnfacturers. Can they
also prodiee corventional
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given them our green foreals:
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Lattar No. FIESPansi 2035 Dated : 15.10.2035 | =
| Hotication ]
Pension Adalat Decembar-2025 by North
Central Rallway, Jhansi Division

Pansion Adalal will be orgenized by

5 Jhansi Division of Noith Central Rallway

on 15th December 2025 (Monday|. The

Pansianer/Family Pensicner refired

from NCRIDivisional Offica, JHS may

submil their grievances, il any, relaled lo pension or
seltizmentin the given format, latest by 30.10 2025 en the

following address:- =
Applicant may ba am:uphd only registerad post.
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OFFICE OF THE RECOVERY OFFICER - I/ll

DEBTS RECOVERY TRIBUNAL JABALPUR
2nd & 3rd Floor, Sanchar Vikas Bhawan (BSNL Building), Near Head Post Office, Residency Road, Jabalpur-482001 (MP)
DEMAND NOTICE
NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS & BANKRUPTCY
ACT, 1993 AND RULE 2 OF SECOND SCHEDULE TO THE INCOME TAX ACT, 1961.

RC/249/2025 07-10-2025

BANK OF BARODA
Versus

M/S SARWESHWARI MINERALS THROUGH ITS PROPRIETOR-
o SHRI SANJEEV KUMAR SINGH SINGH

(CD1) M/S SARWESHWARI MINERALS THROUGH ITS PROPRIETOR- SHRI SANJEEV
KUMAR SINGH SINGH SANJEEV, SHRI YASHWANT SINGH, B-27, Krishna Nagar,
Nayapara Ward, Bhatapara (C.G.)- 493118, Baloda Bazar, Chhattisgarh-493118.
SAJNEEV KUMAR SINGH, B-27, Krishna Nagar, Nayapara Ward, Bhatapara, Durg,
Chhattisgarh-493118.

SHRI ALOK KUMAR SINGH, B-27, Krishna Nagar, Nayapara Ward, Bhatapara,
Balod, Chhattisgarh-493118.

This is to notify that as per the Recovery Certificate issued in pursuance of orders passed by
the Presiding Officer, DEBTS RECOVERY TRIBUNAL JABALPUR in OA/718/2023 an amount of
Rs. 4933715 (Rupees Forty Nine Lakhs Thirty Three Thousands Seven Hundred Fifteen Only)
along with pendentellite and future interest @ 12 % Simple Interest Yearly w.e.f. 01/06/2023 till
realization and costs of Rs 52000 (Rupees Fifty Two Thousands Only) has become due against
you. (Jointly and severally/ Fully/Limited).

2. You are hereby directed to pay the above sum within 15 days of the receipts of the notice,

{cD2)
(cD3)

failing which the recovery shall be made in accordance with the Recovery of Debts Due to Banks
and Financial Institutions Act, 1993 and Rules there under.
3. You are hereby ordered to declare on an affidavit the particulars of yours assets on or
before the next date of hearing.
4. You are hereby ordered to appear before the undersigned on 12/12/2025 at 10:30 a.m. for
further proceedings.
5. In addition to the sum aforesaid, you will also be liable to pay:
(a) Such interests as is payable for the period commencing immediately after this notice
of the certificate /execution proceedings.
(b) All costs, charges and expenses incurred in respect of the service of this notice and
warrants and other processes and all other proceedings taken for recovering the amount due.
_Given under my hand and the seal of the Tribunal, on this date: 07/10/2025.

Recovery Officer

DEBTS RECOVERY TRIBUNAL, JABALPUR
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